< 4 8T

maraii i has‘ oI, 3% WEET Yoy

gftfore |
o]

(==rwe T 9TAT) TgEEE, ot I gEEE 8y

el H=A1 HTiEdETa]
3. | =T S e A ol 0. Fots
Arefta AT o W

¥, | FIURZ SR S SR LAV e ERE AL v ERTACER

Y. | T s Aevied wEEE | 43 91 w9, wie 3, et et
T =g T (5 7Hea ) T WS [HeE, wiecwE §ANA,  WEO

T T T A, TEIH, T S, 56 teoetd
5. | FiuTE s T O fEE 1% 0% Yo ¥y

A=
‘s, | AFTEETTRT T, T, $HE T, s

% oty , FTEH TE R, T A A,

THERl 112 W, HTETE (1), 9% Yooogy.
T 0% 423ho%%ste

= ipanishguptai@gmail.com

TR F. AT - e o 3 -
THood &l Fobla—%e [ Rodyd

¢. | = AT Tt A e 19 %0/ 309y

TTEH =1 50T T4 &, 0 Seetehe diTeramd W fafe ot 15 0% 303y
N WAN PG Feledl T TS 2%, %0, Y0y TS AT UHT Urafavag
CFResa- T O ST TOATEH 31 SoTag e QTEHTEH §et a4,

T AT T ST S ST HreiE A W 3.

qj;_ﬁ_..'_
fam: gad EIEER
feTi®: 3 @i, 209y TS




NO 4| THE FREE PRESS JOURNAL | Mumbel, Satursay, Saptambar 21, 2024

SCHEDULE|
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankmnuptcy Board of India (Voluntary Liguidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
NEWPORT INVESTMENT ADVISORS PRIVATE LIMITED

1 | Name of Corporate Person NEWPORT INVESTMENT ADVISORS
PRIVATE LIMITED
2 |Date of Incorporation of Corporate|05/04/2011
Person

3 | Authornity Under Which Corporate Registrar of Companies, Mumbai
Person Is Incorporated / Registered
4 | Corporate Identity Number [ Limited |U74140MH2011 PTC215732
Liability Identity Number of Comporate
Person

5 | Address of The Registered Office And|12th Floor, Plot 130, Whispering Heights
Principal Office (if Any) of Comporate|Real Estate Private Limited, Altimus

Person Building, Pandurang Budhkar Marg,
Doordarshan, Wori Colony, Mumbai,
400018
6 | Liguidation Commencement Date of|19/09/2024
Corporate Person

7 |Wame, Address, Email Address |Anish Gupta

Telephone Number And The Registration Insolvency Professional

Number of The Liquidator 105 Lotus Business Park, Ram Baug
Lane, Off SV Road, Malad (West),
Mumbai — 400064

Phone: + 91 9821099720

Email: ipanishgupta@gmail com

Reg: Mo IBBH/IPA-DOZ/IP-ND02BS/2017-
18/10843

8 | LastDateFor Submission Of Claims 19/10/2024

MNotice is hereby given that Newport Investment Advisors Private Limited has commenced
voluntary liquidation on 19/09/2024.

The stakeholde rs of Newport | nvestment Advisors Private Limited are hereby called upon
to submit a proof of their daims, on or before 19/10/2024 to the liquidator at the address
mentioned againstitem 7.

The financial creditors shall submit their proof of daims by electronic means only. All other
stakeholders may submit the proof of daims in person, by post or by electronicmeans.
Submissionoffalseormisleading proofs of daim shall attract penalties.

sdl-
Place: Mumbai Anish Gupta
Date: 21 September, 2024 Liquidator




